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(b) the stage at which the construc-
tion of overbridge at Rajpura Railway 
Iltation rests at present? 

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Nil. The State Govern-
ment of Punjab have not proposed 
construction of any Road-overbridge 
during 1962-63. 

(b) The Scheme for a road over-
bridge in place of the existing level 
crossing near Biscuit Factory at Raj-
pura has been postponed by the 
Punjab Government. 

Assistance to Orissa Government 
1628. Shri Kama Chandra Mallick: 

Will the Minister of Food and Agri-
culture be pleased to state the amount 
of grants or loan given to the Govern-
ment of Orissa for irrigation purposes 
under the Grow More Food Cam-
paign during 1962-63? 

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri 
A. M. Thomas): Under the revised 
procedure for rendering financial 
assistance to State Governments, intro-
duced fom the year 1958-59, Central 
assistance admissible to various State 
Governments is sanctioned in bulk 
for schemes under the head "Agricul-
tural Production" which includes 
Minor Irrigation and Land Develop-
ment. As such, it is not possible to 
indicate the amount of Central assis-
tance given to the Government of 
Orissa for their Minor Irrigation 
Schemes during 1962-63. Information 
with regard to grant and loan sanc-
tioned to the Government of Orissa 
during 1962-63 for their Agricultural 
Production Schemes. including Minor 
Irrigation and Land Development, is, 
however, given below:-
Year Grnnt 
1962-63 Rs. 26' 29 lakhs 

Loan 
Rs. 6R' 0 

lakhs. 
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Minor Irrigation in V.P. 

1630 J Shri Sarjoo Pandey: 
. l Shri J. B. Singh: 

Will the Minister of Food and Agri-
culture be pleased to state: 

(a) the amount of loans and grants 
given to the U.P. Government for the 
exppnsion of minor irrigation during 
1962-63; and 

(b) amount utilised by them? 

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri 
A M. Thomas): (a.) Under the revised 
p;ocedure for rendering financial 
assistance to State Governments, 
introduced from the year 1958-59, 
Central assistance admissible to 
various State Governments is sanc-
tioned in bulk for schemes under the 
head "Agricultural Production" which 
includes Minor Irrigation and Land 
Development. As such, it is not pos-
sible to indicate the amount of Cen-
tral assistance given to the Govern-
ment of Uttar Pradesh for their 




